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U m  Concession t« Industrial 
Employees

*748. Shri 8. M. Banerjee:
Shri Miflhn Limaje:

Will the Minister of Defence be 
pleased to state:

(a) whether it is a fact that the 
unanimous recommendation of the 
Second Pay Commission regarding 
leave concession to the Industrial em­
ployees in the Defence Establishments 
have not yet been implemented;

(b) if so, the reasons for this abnor­
mal delay; and

(c) the steps taken by Government 
in. this regard?

The Minister of Defence <Shr| 
Swaran Singh): (a) to (c). The re­
commendations of the Second Pay 
Commission regarding leave to the In­
dustrial employees in Defence Estab­
lishments, except  that  relating  to 
"Earned leave” have since been im­
plemented.  As regards the recom­
mendation relating to “earned leave”, 
it was decided by Government in 1960 
that it should be placed before the 
National Council of the Joint Consul­
tative Machinery as it involved a 
general issue.  The recommendation 
will be considered by the National 
Council In due course.
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Gndergrotuid Drainage la Delhi Cantt.

3574. Shri Kaawar Lai Gupta:
Shri K. S. Vidyarthl;

Will the Minister of Defence be 
pleased to state:

(1) the present position regarding 
the scheme to construct underground 
drainage in Delhi Cantonment;

(b) the approximate cost of the 
scheme;

(c) whether the proposed schcme in­
cludes the civil areas of Sadar Bazar, 
Gopi Nath Bazar and certain villages; 
and

(d) the reasons for not implement­
ing the scheme so tar?

The Minister of State in the MinMiy 
of Defence (Shri B. K. Bhagat): (a) 
Detailed planning and survey of the 
water borne sewage scheme at Delhi 
Cantonment is being carried out dur­
ing the current financial year and • 
sum of Rs. 1.00 lakhs has been sanc­
tioned for the purpose.

(b) Rs. 137.97 lakhs.

(c) The proposed scheme includes 
the Civil Area of Sadar Bazar, Gopl 
Nath Bazar and also the villages of 
Mehram Nagar, Jherera, Old Nangal 
and Saral Rohal.

(d) Th« implementation at the Delhi 
Cantonment Sewage Scheme has Man




